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SCHEDULE 1 :- SCHEDULE

ALL INDIA INSTITUTE OF PHYSICAL MEDICINE AND
REHABILITATION, BOMBAY (PROSTHETIC ENGINEER)

RECRUITMENT RULES, 1995

G.S.R. 130, dated 22nd February, 1996'.-In exercise of the power
conferred by the proviso to Art. 309 of the Constitution, and in
supersession of the All India Institute of Physical Medicine and
Rehabilitation, Bombay (Prosthetic Engineer) Recruitment Rules.
1975, except as respects things done or omitted to be done before
such supersession, the President hereby makes the following rules
regulating the method of recruitment to the post of Prosthetic
E ng ineer in All India Institute of Physical Medicine and
Rehabilitation, Bombay, namely :-

1. Short title and commencement :-

(i) These rules may be called the All India Institute of Physical
Medicine and Rehibilitation, Bombay (Prosthetic Engineer)
Recruitment Rules, 1995.

(ii) They shall come into force on the date of their publication in the
Official Gazette.

2. Number of post, classification and scale of pay :-
The number of said post, its classification and the scale of pay
attached thereto shall be as specified in columns (2) to (4) of the
Schedule annexed to these rules.



3. Method of recruitment, age limit, qualification etc :-
The method of recruitment, age limit, qualification and other
matters relating to the said post, shall be as specified in columns
(5) to (14) of the said Schedule.

4. Disqualification :-
No person,-

(a) who has entered into or contracted a marriage with a person
having a spouse living, or

(b) who, having a spouse living, has entered into or contracted a
marriage with any person, shall be eligible for appointment to the
said post, provided that the Central Government may, if satisfied
that such marriage is permissible under the personal law applicable
to such person and the other party to the marriage and that there
are other grounds for so doing, exempt any person, from the
operation of this rule.

5. Power to relax :-
Where the Central Government is of the opinion that it is necessary
or expedient so to do, it may, by order, for reasons to be recorded
in writing and in consultation with the Union Public Service
Commission relax any of the provisions of these rules with respect
to any class or category of persons.

6. Saving :-
Nothing in these rules shall affect reservation, relaxation of age-
limit and other concessions required to be provided for the
Scheduled Castes, Scheduled Tribes, Ex-servicemen and other
special categories of persons in accordance with the orders issued
by the Central Government from time to time in this regard.

SCHEDULE 1
SCHEDULE

Sl. Posts Present scale Revised scale
No.
1 2 3 4

Rs. Rs.
Group 'D'

1. All posts
carry

(a) 160-2-170 750/- (Fixed) Until the
em

ing present
scales

ployees
concer

specified in ned are



Co brought
lumn 3. over on the

regular
scale
after
attaining
the
prescribed
age of
recruit
ment.

(b) 180/- (Fixed)
(c) 196-3-220-EB-
3-232
(d) 200-3-212-4-
232-EB-

750-12-870-EB-14-
940

4-240
(Selection Grade)

2. All posts
carry

(a) 200-3-206-4-
234-EB-

ing present
scales

4-250

specified in
Co

(b) 200-3-212-4-
232-EB-

lumn 3. 4-240-5-250 775-12-955-EB-14-
1025

(c) 210-4-226-EB-
4-250
(d) 200-3-212-4-
232-EB-
4-240

3. do (a) 210-4-250-EB-
5-270
(b) 210-4-250-EB-
4-270

800-15-1010-EB-20-
1150

(c) 210-4-226-EB-
4-250-
EB-5-290
Groups 'C' and 'B'

4. do 225-5-260-6-290-
EB-

825-15-900-EB-20-
1200

6-308
5. do (a) 225-5-260-6-

326-EB-
8-350 950-20-1150-EB-25-

1400
(4) 260-6-326-EB-
8-350



6. do (a) 260-6-290-EB-
6-326-

8-366-EB-8-390-
10-

950-20-1150-EB-25-
1500

400
(b) 290-6-326-EB-
8-350

7. do (a) 260-8-300-EB-
8-340-
10-380-EB-10-430
(b) 290-6-326-8-
350-EB-

975-25-1150-EB-30-
1540

8-390-10-400
8. do 260-8-300-EB-8-

340-
975-25-1150-EB-30-
1660

10-360-12-480
9. do 320-6-326-8-390-

10-
1150-25-1500

400
10. do (a) 330-8-370-10-

400-
EB-10-450
(b) 330-8-370-10-
400-

1200-30-1440-EB-
30-1800

EB-10-480
11. do (a) 330-10-380-

EB-12-
500-EB-15-560
(b) 330-10-350-
EB-380-
15-500-EB-15-560
(c) 330-8-370-10-
400-
EB-10-500-15-530 1200-30-1560-EB-

40-2040
(d) 290-8-330-10-
380-
EB-12-500-EB-15-
560
(e) 290-10-350-
EB-12-
410-EB-15-500

12. do (a) 380-12-500-
15-530
(b) 380-12-500-
EB-15-

1320-30-1560-EB-
40-2040

560



13. do (a) 380-12-440-
EB-15-
560-EB-20-620
(b) 380-12-440-
EB-15-
560-EB-20-640 1350-30-1440-40-

1800-EB-
(c) 425-15-530-
EB-15-

50-2200

560-20-600
(d) 470-15-560-
20-580

14. All posts
carry

(a) 425-15-560-
EB-20-

ing present
scales

640

specified in
Co

(b) 425-15-500-
EB-15-

lumn 3 560-20-700 1400-40-1800-EB-
50-2300

(c) 455-15-560-
EB-20-
700

15. do (a) 425-15-500-
EB-15-
560-20-700-EB-
25-
800
(b) 425-15-500-
EB-15-
560-20-640-EB-
20-
700-25-750 1400-40-1600-50-2

300-EB-
(c) 440-15-515-
EB-15-

60-2600

560-20-700-EB-
25-
750
(d) 470-15-530-
EB-20-
650-EB-25-750
(e) 440-20-500-
EB-25-
700-EB-25-750

16. do (a) 550-20-650-
25-800
(b) 550-20-650-
25-750

1600-50-2300-EB-
60-2660



(c) 550-20-650-
25-700

(d) 550-25-750
17. do (a) 500-20-700-

EB-25-
900
(b) 500-25-750-
30-900
(c) 550-20-650-
25-750-

1640-60-2600-EB-
75-2900

EB-30-900
(d) 550-25-900
(e) 550-25-750-
EB-30-
900

18. do (a) 650-30-740-
35-880-
EB-40-960
(b) 700-30-760-
35-900

2000-60-2300-EB-
75-3200

(c) 650-30-740-
35-880-
EB-40-1040
(d) 775-35-880-
40-1000

19. -do 650-30-710 2000-60-2120
20. do (a) 650-30-740-

35.810-
EB-35-880-40-
1000-
EB-40-1200 2000-60-2300-EB-

75-3200-
(b) 650-45-1010-
EB-45-

100-3500

1100-50-1200
(c) 775-35-880-
40-1000-
EB-40-1200

21. do (a) 840-40-1000-
EB-40-
1200 2375-75-3200-EB-

100-3500
(b) 840-40-1040


